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Increase in Rates for Instructional
Flying

8791. SHRI M.L, SONDHI: Wil] the
Minister of TOURISM & CIVIL AVIA-
TION be pleased to state:

(a) whether Government have rais-
ed the rates for instructional flying
from the 1st April, 1968; and
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(b) if so, the reasons therefor and
s eflect on the activities of the Flying
Clubs in the country?

* THE MINISTER OF TOURISM AND
CIVIL AVIATION (DR. KARAN
SINGH): (a) Yes, Sir. A statement
showing the rates in force prior to 1st
April, 1968, and the revised rates is
laid on the Table of the House. [Plac-
ed Library. See No. LT-670/68].

(b) The cost of training has consi-
derably increased since the rates were
last fixed in March, 1954. Also the
number of Flying Clubs and trainees
has increased very considérably. As
the funds available for subsidising fly.
ing training at the Flying Clubs are
limited, it became necessary to en-
hance the fees payable by the trainees,
so as to provide more hours of flying
within the available resources. The
revised rates should have no adverse
effect on the total revenues of the
Clubs.

Bridge on National Highway No. 5

5792, SHRI KAMALANATHAN:
SHRI MAYAVAN:

Will the Minister of TRANSPORT
AND SHIPPING be pleased to state:

(a) whether any bridge on National
Highway in No, 5 on Madras Bombay
section has been reported by the
Madras Government as weak and
dangerous; and

(b) if so, the action taken to put it
on sound footing?

THE DEPUTY MINISTER IN THE
MINISTRY OF TRANSPORT AND
SHIPPING (SHRI BHAKT DAR-
SHAN): (a) Yes, Sir. Bridges at
Miles 32/8 and 32/2 are reported to be
weak.

(b) The reconstruction of the bridge
at mile 32/8 at a cost of Rs. 3.49 lakhs
‘was sanctioned in August 1966; but
according to a report received from
the State Government, the work has
been commenced recently.
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As regards the bridge at mile 32/2,
two estimates, one amounting to Rs.
3,400 for carrying out investigations
and the other amounting to Rs. 9 lakhs
for the reconstruction of the bridge
were received by the Government vuf
India from the State Government
some years ago. The first estimate of
Rs. 3,400 has been sanctioned; and, on
vreceipt of technical data collected as
a result of the investigations, the esti-
mate of Rs. 9 lakhs for the reconstruc-
tion of the bridge will be examined
and the decision reached will be com-
municated to the State Government.

Officers in the Delhi Administration

5793. SHRI K. M. KOUSHIK:
SHRI K.P. SINGH DEO:

Wil]l the Minister of HOME AFFAI-
RS be pleased to state:

(a) the number of Grade I officers
ot Subordinate Executive Service of
the Delhi Administration, Delhi who
are working on posts higher than
Grade I on regular basis and on ad hoc
basis separately;

(b) the number of Grade II officers
o¢ Subordinate Executive Services of
the Delhi Administration, Delhi who
are working on posts in Grade I and
other than grade I on regular basis
and on ad hoc basis separately; and

(c) the number of officers of Grade
I and Grade II who are holding non-
duty posts and the procedure of the
Delhi Administration to fill uap the
vacancies in Grade I and II caused by
their appointments to non-duty
posts?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI VIDYA CHARAN SHUKLA):

(a) (i) On regular basis 21
(ii) On ad hoc basis 27
(b) (i) On regular basis 37
(ii) On ad hoc basis 38

) (1) In Grade I 50
(2) In Grade II »
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The vacancies in Grade I and Grade
II of the Subordinate to Executive
Service will be filled up in accordance
with the provisions of the Delhi Ad-
ministration  Subordinate Service
Rules, 19617.

Allahabad Riots

5794. SHRI K. N. PANDEY: Will the
Minister of HOME AFFAIRS be ple-
ased to state:

(a) whether Government have paid
any compensation to the family mem-
bers of the people killed in communal
riots in Allahabad on the 16th March
1968; and

(b) whether the causes of the riots
have been investigated?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI VIDYA CHARAN SHUKLA):
(a) and (b). Information is being
collected and will be laid on the Table
of the House,

Calcutta Riots

5795. SHRI B.K. DASCHOWDHURY
Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether Government have paid
any compensation to the people killed
in the communal riots in Calcutta on
the 17th March, 1968; and

(b) whether the causes of the riots
have been investigated?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI VIDYA CHARAN SHUKLA):
(a) No one was killed in the commu-
nal riot in Caleutta on the 17th March,
1968.

(b) No formal inquiry has been
made to find out the causes of the
riot. According to information fur-
nished by the State Goverument the





